Z5 WrilenAnswers
Payment of Telephone
1575 SHRIJANARDANMISRA-

SHRIPANKAJCHOWDHARY:
SHRIARVIND TRVEDL

Willthe Minister COMMUNICATIONS

begpleasedostale:

(@)whetherthe Gove-nmenthavetaken
a decision for not senaing ielephone bilis for

fors sodtetclent _
oforder;and

(b)¥s0, the date from which the above
secisionhast A s andmini
-exind in this regard for which the telephone
shouldremainout of order?

THE MINISTER OF STATE OF THE
MINESTRY OF COMMUNICATIONS (SHRI
SUKHRAM): {a)and{b). Sir. the Govt_hastaken
secisiontorgivi irchateinthetelent
bills forprolonged imerTuption/suspension of

@ e _ aning ed
Snuousiy for sevendays ormaore pro-
ratasebate inrentalisgiveninthe Bl
These orders are effective since
156 1990 and

@) = 3 L o
pendedcontnuouslyformorethan 14

DECEMBER 13,1983

Written Answers 256
days, lulmonth’s rental rebateis giv-
eninthetelephonebill. These orders
areelfectivesince 1.12.1992.

{Te=stalion] v
NaSional Highways in Bihar

1574. SHRIVIJAY KUMAR YADAV:
SHRIPALAK.M.MATHEW:

Wi #e Minister of SURFACE TRANS-
PORTbepieasediostate:

(2)wtaliengthandnumberofthe National
HighwaysinStates, State-wise;

(b) whether the length of the National
Highweays in Bihar is less in proportion to its
populalionandarea; and

(c)iso. the reasons thereof?

THE MINISTER OF STATE OF THE
MINESTRYOF SURFACE TRANSPORT (SHRI
JAGDISH TYTLER): (a) A statement is an-
need

(b)and(c). Thelength of national High-
ways in Bihar is more in relationtoits area but
less interms of its population. Declaration of
roadsasnaional Highways isnoton the basis of
area/population but on the basis of criteria laid
downforthepuspose keepinginview the require-
mentofthe country as a whole.





